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Sbrl S. C. S_b: Mav I know 
the practical diJllculties that were 
found out by the UPSC and what 

.teps the government has taken to 
overcome those difficulties? 

Shrl L. N. Misra: Tho difliculty is 
mainly about moderatlon and main ... 
taining the standard. 

Shrl Subodh Han,d.: May I Imow 
how the standard will be judged when 
there will be different cxamiaers in 
different languages? 

Shrl L. N. Mishra: That is the pro-
blem for solving which we nre tal.;:ing 
time. 

Shrl P. R. Cbakravertl: Will the 
government give us an e::>timate of 
the specific steps that have been taken 
to See that the introduction of this 
moderation scheme does not go In 
favour of sClme particular language? 

Shrl L. N. Mishra: That will be one 
of the main considerations. 

Sitrl P. C. Borooah: The Nehru for-
mula which settled :he language con-
troversy was confin(!u only to the 
time as to when Hindi should b(' the 
official language of t:le count.ry. What 
was the reason for bringing this ex-
traneous proposal vf holdinll UPSC 
examinations in re~ ona  languages 
and complicate the matter? 

Shrl L. N. Mishra: The idea of having 
regional languages as mellia for UPSC 
exammations had its ori~in In the 
report of the Official Language Com-
mission and also in the report of the 
Committee of Members of Parliament 
on the official language. 

Dr. L. M. Slnrbvl: May 1 know 
whether the government r~ cogni-
zant that this hasty decision for 
which the country mB.V have to re-
pent for long and at leisure ls im-
possible of implementation and would 
have the necessary effect of I'rolong-
Ing and perpetuating the English 
langualle for ever and ever? 

Sltsl L. N. Mlsbra: There Is DO hasty 
decision. We are movinlt very 
cautiously. In fact, lhe complaint it 
that we are very cautious. 1 think 
thls will have B healthy effect nn the 
development of reglunal languaa_ 
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and also· lead to n!e~ . on at the 
country. 
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Sbrl Hem Barna: Since the claim-
ants to recognition as officiDI langu-
ages are only w~ indi and English. 
may I know whether our government 
have considered the pof,sib:Jity of the 
Use ot 14 languages in the contral 
service examination leading to hn,gu .. 
istic balkanisation of Indla? It they 
have, what are their conclusions? 

Tbe M1llister 0' Home .-\Iblro (Shrl 
Nanda): The conclusion was arrived 
at after lIivin, full considerati"n to 
all possible repercu •• ions and if It had 

been anticipated that the con.e-
quenccs can be what the han. Mt'm .. 
ber had predicted, we would not have 
don~ it. \Ve do not arrCl f~~a  UlCse 

would be the consequcJ1::-cs. 

Shrim.ti Iyotsoa Chanda: In view 
of the slatement ma.le bv the mln,s-
ter just now that e ~ ~i1  b~ dilft-
cuHies in maintaining the stan(lnrd, 
may I know what step. the go\'ern-
ment propose to take to Overcome 
these difficulties?· 

Sbrl L. N. Mishra: A. I have pointed 
out earlier, the UPSC i. taking time 
to evolve some formula throui:h whi{'h 
they will have moderation so that the 
standard does not deteriorate. 

Dr. Ranen SeD: Is the Government 
aware thnt there is already a stlft 
opposition from the Hindi ·?rotar-o-
nish against the introcluction 01 14 
languages for the UPSC exami-
nations? 

80me hOD. Members: No. 

Dr. Ranen Sen: It that I. so. wha' 
Is the attitude Of the government to-
wards this matter? 

Sbrl Nanda: It Is not a correct 
assessment he has made. 

Sbrl R. RamaDatban CbetUar: May 
know whether the mu(ferat,on 

scheme, when implemc.Htc.:od, will work 
against the interests of language. 
other than Hindi? 

Shrl NaDda: The whole ba.ls of the 
Icheme of moderation is thlt It should 
not work unfairly towarcJ. a~y langu-
age. 

Sbrl Kapur SIDCh: Have this gov-
ernment ever been advist.-c1 tbnt no 
objective moderation is oss b .~ tn 
this case in view of tho ruet that .11 
our regJonal an ua~es have become 
vehicles of communal and regIonal 
p."'ons and If 10. why d" t·le gov-
ernment persut in pursumg thi.l crazy 
idea? 

Shrl Nand.: The han. Member vM"'f 
often takes the diseu"Jon to • vcr, 
high level, hliher Iban the sJtualloll 
demanct.. 
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Shri &an,a: That js no answer, 

Mr. Speaker: I agrce, but the minis· 
ter says he cannot reach that height. 

Sbrl Baara: Then he himself mu.t 
undergo some ui ion~ 

Sbrl Kapur Slnrh: I am too sensi-
ble to take it a. a compliment. 

Mr. Speaker: At least. I conSider It 
like that. 
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Quota System In C""',,I Servie .. 

083G. Sbrl P. C. Borooah: Will the 
Minister of Rome Aftal., be pleased 
to stata: 

(a) whether opinions of all State 
Government. havc been elicited on 
the question of introduction of a 
quota oystem in the Centr.l Services 
for dIlIerent Stale.; 

(b) It 10. the consensus 0 r opinion 
In thl. ~  and 

(C) the decision of Government 
thereon? 

The MinIster of Slota In tbe Mtals-
try of om~ Alralrs ISbrl Batll!): (8) 
No. Sir. 

(b) and (c). Do not anse. 

Shri P. C. Borooah: May I know 
whether the Government have any 
proposal to constitute an expert rom-
mittee to examine the feasibility and 
desirability 01 a quota syslem .. 

Sbri Oatbl; No, ilir. 

Shrl P. C. Borooah: and. If 00. 
its contemplated Jtructure? 

Sbri Ratbl: No. Sir. 

Mr. Speaker: Shri P. R Chakrs-
vert!. 

Sbri P. C. Boronah: Sir I hav" nco! 
asked my second question. 

Mr. Speaker: lie haJ nil·caJy two 
"Noes', Does he want another on~  

Sbr; P. C. Bora,aI!: May I know 
whether Government i!'> aware of thE' 
fact that somc Stat"s like Assam have 
~o far remained unrepresented In the 
All India Services? If 5;0. I want to 
know whether any minImUm quota 
will be fixed for p;u:h State lJl the 
services. 

Sbri Hatbi: As I said. there IS no 
proposal under consillcration nor dotl 
the Government intend to go inte) 
the question by appointing a commi ~ 

tee for the fixalion of quotas 

Sbrl P. R. Cbakravertl: Mav I know 
whether the Government aplJrecmtes 
the fact that the rocognition ot any 
quota mnitates agaia;;t proper appre-
ciation of the morit of the candidates 
in the services? 

Sbrl Hatbl: It is accord in!!: to lhe 
merits of the candidates in the examI-
nation that they are selected. 

Sbrl D. C. Sbanua: Shri Haja-
lIopalachari haa said, Of course, 
wrongly-ancl I do not 8J;:ree wlth 
him-that our COAgreiS 7'11; is quota-




